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in oxir statistics.  Exports  of  betel 
leaves during 1951-52 were Rs. 2*25 
crores.  Figures for previous years are 
not available.

(c) Yes, under an O.GJj. which is 
vaUd upto the 30th Novwnba: 1952.

(d) India’s  annual  imports  of 
fruits all sorts (fresh and dried) and 
betel leaves from Pakistan during the 
last two years averaged Rs. 60 lakhs 
and Rs. 6 lakhs respectively.

(e) Yes, Sir.

(f) We have no information about
the number of families affected,  but 
representations pointing out  the diffi­
culties experienced  by the  agricul­
turists in the two Talukas have been 
received. *

(g)  and (h).  The matter was dis­
cussed during the trade talks between 
India and Pakistan three months ago.

(i)  It is not  possible for  Govern­
ment to ensure an export  outlet for 
any commodity if the importing coun­
try does not want it.

’ (j) Yes.

Rehabilitation in Manipur

•49. Shrl L. J. Singh: Will the Minis­
ter of Rehabilitatioii be  pleased  to 
refer to the reply to Starred Question 
No. 332 asked on the 30th , May 1952 
regarding rehabilitation  in  Manipur 
State and state:

(a) the Quota of displaced  persons 
allotted to Manipur  State  and  the 
amount earmarked for  rehabilitation 
of displaced persons in Manipur;  »

(b) how many of them have so far 
been resettled and rehabilitated;

(c) what progress has been made in 
the work of resettlement and rehabili­
tation;

(d) whether Government are  aware 
that some villagers  including  tribals 
and non-tribals of Manipur were evict­
ed from their holdings at Serow now 
converted into  a  displaced  persons* • 
colony, which they have been occupy­
ing for a number of years; and

(e) whether Government propose to 
pay reasonable compensation for those 
evicted persons?

The Minister of BeliabiUtatlon (Shri 
A. P. Jain): (a) No  quota of dis­
placed persons for rehabilitation  in 
Manipur State has been fixed.  How­
ever, a scheme for the  resettlement 
Of 1,000 agriculturist  families  was

sanctioned at an estimated cost of Rs. 
5,40,000.

(b) 413 famiUes.

(c) 401 agriculturist  families  sent 
to State have been allotted land for 
homestead and  for cultivation  and 
loans for the purchase of cattle im­
plements and seeds and the remaining 
12 families of carpenters were civen 
only house-building loans. ~

(d)  and (e).  The  information  is 
being collected and will be laid on the 
Table of the House in due course.
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The Prime Hiiilster (Shrl Jswahar- 
lal Nefam): (a) to (c).  The Govern­
ment of India have received no com­
munication on this  subject from the 
French Government.

Stores for Road Transport 
Department, Hyderabab

*51. Shri Vittal Eao: Will the Minis­
ter of Works, Housing and Supply be
pleased to state:

(a) the value of the stores supplied 
to the Road Transport  Department 
of Hyderabad since August, 1952;

(b) whether the information regard­
ing the number of buses and lorries 
off the road consequent on the delays 
caused in the supply  of spares has 
since been obtained; and  .

(c) what steps are being taken  to 
expedite the supplies ?




